
3X9 X* *W *, RHALCCtlA it , (fcMlCA) »£>

M  S ft& fc^ W ftr <ft
t < IW ft

jm «. -.*» *.. juirL *nw....u .. jc\rtM *-■■ -VT Vw PC W  IWraT V V̂ V TfMfK 
VX # |  1

3 iv  m % i^^tv g far 
^*1% m m  stffaT tn w r* | i 
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SHRI JYOTIRMOY BOSU (Diamond 
Harbour) You should ask the Govern-
ment to tell us what has happened. 
We want a statement based on facts.. 
(Interruptions)

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K RAGHU 
RAMAIAH) I shall convey it to the 
Minister.

SHRI S M BANERJEE (Kanpu*) 
He should make a statement this after* 
noon Tomorrow and the daj after 
are holiday*.

MR WEAXBE You will have to be 
content, It wilt be conveyed to him.

SHRI SAMAft GUHA (Contai): A* 
part from tbe merit*, We have a rise#* 
to know what thing* are fomg on. »  
is now 93 days old, the strike
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SHRI K. KAGHU RAMAIAH; When-
ever be is ready, I will contact him; 
I will convey this to him.
IS fen.
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SHRI S. M. a&MERJEE: Sir, he has 
briefed the Press. Why can’t a state-
ment be made here?

(Interruption*)
SHRI SAMAR GUHA: I would like 

to draw your attention to another 
point. We do not know what is being 
done in regard to Rajya Sabha elec-
tions from Gujarat. All the other 
States are having elections.

MR. SPEAKER: Please sit down.
SHRI SAMAR GUHA; Will you 

kindly permit me to complete the 
sentence? It is the constitutional 
abligation on the part of the Govern-
ment.....

MR. SPEAKER: Pleased sit down.
(Interruption*)

MR. SPEAKER: Mr. Guha, I am not 
allowing you. Not a word of what you 
•ay will go on record.

We have to go by the order as set 
out in the Agenda Paper. The Pro-
fessor does not know any bounds, no 
respect for time and so respect for 
the arrangement of items of business 
on the Agenda Paper. Everything Is 
arranged. We have to go by the pro-
per order. You should not get up any 
lime you like.
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I really wonder how so food be i» 
outside the House and at what stage 
he is inside the House.

SHRI FILOO MODY (Godhra): Sir, 
you are als6 ~good outside.

MR. SPEAKER; I am just a poor 
victim in your hands.

SHRI JYOTIRMOY BOSU; Sir I 
invite you to come and address public 
meetings in the constituency of Shri 
Samar Guha and myself.

MR. SPEAKER: Certainly.

13.05 hrs.
QUESTION OF PRIVILEGE 
AGAINST THE EDITOR OP THE 

PATRIOT, DELHI
MR SPEAKER: On the 13th March, 

1974, Shri P. G. Mavalankar sought to 
raise a Question of privilege in the 
House in respect of certain comments 
about him published in the Patriot, 
Delhi, in its issue dated the 12th 
March 1974. I am glad Shri Mavâ  
lankar is present here.

I then said that the Editor of the 
newspaper would be asked to state 
what he had to say in the matter. The 
Editor of Patriot; ia his letter dated 
the 14th March. 1074, has stated a» 
follows-.

“I beg to state that there is no 
raisreporting of the Proceedings of 
Parliament involved in the report*

As Ktated in the report the speech 
by Mar. P. G. Mavalankar during the 
debate on the Presidential Prodainta- 
tion of Gujarat was, to the otfnion


